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Now 5996 (F. No.197/6"/85 IT(AL): In exercise af'“ the powers.
conferred by sub-clause {v) of clause {(23C) of Section 10 of
the Income-tax Act, 1961 (43 of 1961), the Central -Government
hereby notifiess "Shree Harfiharaputza Bhajan ‘Samaj {(Regd.), Bombay"
fdr the purpose of the said section for the perlod covered by the .
assesSm9n+ years 1983-84 to 1985-86, '

, ad}v,/"
' ( Re Ko TEWARI ) X
;. UNDCR SECRETARY TO THE GOVERNMENT DF INDIA
a
The Manager, . _ .
Government of India Press, M
Ring Road, Mayapuri Industrlal Area, - ‘
Near EB?OUSL Garden, Now Delhil

Copy toi- S ' - :

1« Hony Sccretary, Shree Hariharaputra Bhajan Samaj, 6 Brlndauan,
3rd Road, Chombur, Bembay-400071.

2. The Commissioner of Incame-tax, Bombay City-IV, Bombay, with ref.,

to hisletter B.C.No,TC/289(43)/82-83 dated 23.8.83.

3¢ ALl Commissioners of income=tax

4, Directors of Ins.(IT)/{h&S)/(P&PR)/(inu,), Noew Delhi,

S, Diregtor of 0&M Services (Income=-tax), Ist Floor, Adwan-e-Ghalib,

Mata Sundri Lane, New Delhi (5 copies), :

6. All Officers-and Sections of I.T.Wing of C.B.D. T., Neu Delhl.

7. Comptroller & Auditor General of India, New Delhi (20 CDplesg

8. Bulletin Section of Dte., of Ins,(RS&PR), Now Delhi {5 copies

9, Dirsctor of Trainin RS, Natlanal Academy of Direct Taxes, -

Staff College, Nagpur. ?5 COplES _

10. Shri B.K. Kartha Jt. Secy., mlnlstry of Law, JUStlce and Company

Affairs (Department of Lagal Affairs), Neu Delhi, - S
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